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SHRI K. K. SHAH: So far as the
Srinagar transmitter is concerned, it
is a medium-wave transmitter. Be-
cause of the hilly terrain, it is not
wise to put up a very poweriul trans-
mitter there. If necessary, an addi-
tional station should be put up, and

we are trying to augment so far as
the other project is concerned.
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SHRI MANUBHAI PATEL: There
was powerful transmitter in Baroda
when it was not merged. After mer-
ger, that was removed to some other
place. There was a radio station at

Baroda, and I want to know whether
it will be reinstituted.

SHRI K. K. SHAR: So far s Baroda
is concerned, there ig a transmitter
working at present,
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MR. SPEAKER: Order, order.
Whenever I call you, make a short
speech. That is my difficulty. That is
why I am not able to call you more
often,

[
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MR. SPEAKER: The hon. Member
behind you; he is getting up very
often, but when I see him, he is not
on his legs. Later on he will object.

SHRI HEM BARUA: Sir, when some
Members on the other side do not try
to stand up and put a question, yet,
you go on persuading them to put a
question,

AN HON. MEMBER: It is a question
of parity.

MR. SPEAKER: It is not a question
of parity. Once or twice, they get up,
and when I look at them, they do not
get up! Later on, they complain that
I am not calling them. That is my di-
fficulty, When they get up, they must
be vigilant.
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SHRI HEM BARUA: May I submit
that it is better not to look at them
at all?
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SHRI R. D. BHANDARE: Is the
Government aware of the fact that
the anti-Indian propaganda carried on
by Pakistan does not produce any
effect on any country at all?

SHRIMATI INDIRA GANDHI: Sir,
it is true that consistent anti-Indian
propaganda is being continued, I think
its effect is a lessening one, But I can-
not say that it has ro eflect at zll.

SHRI BAL RAJ MADHOK: The
hon. Prime Minister just now said
that we cannot copy Fakistan. It is
true. But then Pakistan is carrying
on propaganda day in and day out on
the radio and in the press, and is
mobilising public opinion ard creating
a war atmosphere 1f you have ever
heard Pakistan radio, they are singing
the same kind of song and r-aking the
same kind of appeals which they used
to make at the time of war. This kind
of war frenzy is being created, =und
this propaganda is not only being done
like that, but even the Pakistan Em-
bassy here has circulated leaflets to
the Members of Parliament which con-
tain all these false things against
India. May I, therefore, know what
steps the Government of India is tak-
ing to counter this kind of ~ropaganda
and to prepare the country also for
meeting any eventuality which, to my
mind, seems quite near?

SHRIMATI INDIRA GANDHI: I
am unable to agree with the hon.
Member that such a contingency is
near, but I think it is very wrong for
any foreign mission to circulate lea-
flects to hon. Members regarding our
own country, and 1 would be very
grateful if the hon. Member (Inter-
ruption).

SHRI BAL RAJ MADHOK: She
must have also received a copy.

SHRIMATI INDIRA GANDHI :
Whatever it is, my attention has mot
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been drawn to it, and I will be very
glad if the hon. Members who have

such leaflets would bring them to me.

wt wy fowd : geEfada =q@
Foai & ?

SHRIMATI INDIRA GANDHI: With
vegard to preparing the country, that,
of course, is a very big question. It is
not only a question of propaganda; it
is a question of having a strong indus-
trial base; it is a question of all other
kinds of preparedness military and
civilian and the Government has taken
and will continue to take all such
steps as necessary.

SHRI D. C. SHARMA: While we
have been talking of anti-Indian pro-
paganda by the Pakistan press, may I
ask the hon. Deputy Minister if the
Government are aware of the fact that
there are papers published in Daecca,
for instance, Nawai Millat, and some
papers published in Pakistan itself,
which support our stand on Kashmir
and other things and if that is being
done why is it that the Gavernment
of India in the External Affairg Minis-
try does not bring them to the notice
of the public or at least to the notice
of Members of Parliament here?

SHRI SURENDRA PAL SINGH:
This is a suggestion for action.

SHRI RANGA: In view of the fact
that Soviet Russia has been evincing
so much interest in the success of the
Tashkent spirit and the Tashkent pact,
has the Government taken any trouble
to collect this information, if . they
have, about the anti-Indian propa-
ganda and all the campaigns that the
Pakistan Government is, even accord-
ing to Government, carrying an in
their country and bring it to the notice
of the USSR in order to make them
aware of what is going on as between
our two countries: that one side alone
is carrying on this anti-Indian propa-
ganda while we are scrupulously res-
pecting the spirit of the Tashkent
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agreement and are not doing any pro-
paganda against Pakistan?

SHRIMATI INDIRA GANDHI:
It is not only the Soviet Union
which is interested in keeping up
the Tashkent spirit. Even the USA
is interested in it.

SHRI RANGA: But Mr Kosygin
has given you a homily the other day.

SHRIMATLI INDIRA GANDHI: 1
think in this matter it is not possible
to make comparisons. Anyway, this
information was given to both
countries.

SHRI E. K. NAYANAR : After the
Kutch Award both the States are
tightening their border security
arrangements. Pakistan in one of its
information bulletins last year ace-
used that India wiolated the ' Tash-
kent agreement 600 times. So far
that  allegation has not been refuted.

SHRI SURENDRA PAL SINGH:
It is true that whenever we send pro-
test notes they accuse us also and
they come up with allegations against
us of having ourselves wiolated the
Tashkent Agreement. But we main-
tain that those allegations are in-
correct and baseless.

MR. SPEAKER : Shri Hem Barua.

SHRI HEM BARUA: May I know
it it is a fact.

ot WNE Wr: eme mErEw,
#gAaeT F I 1w A Esr
g g | 9w AFer ¢fF oA
7 wEd F1 UF AT W qH
¥ A gm0 GfF wa o
v AT Fam W@ § wElAwE
|@ErgA § 1 W SR A AT AT
At dfwq, ¥AfFa ww FER w5
Fre  Afeg | gH 5w qIE T=H AT
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SHRI SURENDRANATH DWIVE-
DY: I do not think there is any
rulg like that, :

MR. SPEAKER: There is no rule.
If he wants to ask a question, I will
give him an opportunity.

ot fmr Aroaw: & g
aam, At |1, F ara § wgHa g
A AFIT AT FTF 9 T ET AT
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o @ ¥ {1 e @ @l 37 &7
gaa< fedromar &
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MR. SPEAKER: On very question
he is on his legs. He is always on his
legs. He puts very important gques-
tions, I agree. But they are so diffi-
cult that even the Ministers cannot an-
sWer.

SHRI HEM BARUA: May I submit
that there is no rule like this that a
member would not be allowed to put
more than one supplementary gques-
tion? -What you tried to do here was
to set up a convention that a member
would not be allowed to put more
than two supplementary guestions.

MR. SPEAKER: Let us not discuss
it now,

SHRI HEM BARUA: But objection
has been taken to this.

MR. SPEAKER: I will answer it.
Let him put his question,
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SHRI HEM BARUA: May I know if
it is a fact that Pakistan’s anti-Indian
propaganda was brought to the notice
of Mr. Kosygin when he visited this
country, because he was the man who

presided over the Tashkent Agree-
ment?

SHRIMATI INDIRA GANDHI: Yes,
Sir.

SHRI HEM BARUA: Sir, my ques-
tion has not been answered.

AN HON. MEMBER: She is touchy.

SHRIMATI INDIRA GANDHI: I am
not touchy. I have replied to this

question when Professor Ranga asked
it.

SHRI HEM BARUA: Professor
Ranga asked about USSR. I asked a
specified question whether Pakistan's
anti-Indian propaganda was brought
to the notice of Mr. Kosygin when he
visited this country.

SHRIMATI INDIRA GANDHI: 1
said “Yes, Sir."”
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vt g midt © weow wE)ET,
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MR. SPEAKER: It is a difficult
question, as I said, and it cannot be
answered. What is it that the
Speaker can do?

=it fara ATt : wser at & ST
FE g8 | T ATHIT R AR
¢ fr diaw F4E¥ F fams am
F q forFmad oE o . . (swEee)

Mr. SPEAKER; We should not waste
the time of the House. Once in a way
it is all right, but for every questwn
I cannot allow this.

ot W : mew wgr, e
% & IW T AT AT AT O
W & d7 uF §€EfE & v oAk
@ ATt F a2 fgewt Fqe W@, = -
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eI H AW g AT W TN
a7 FrFgt i fges G dmfs
o gmA TAM AAT  AgRar AW FT
IO | O fraw @Y 4, frew
Y 1 g9q mfFeT & @19 @A
qizx g? o fefy FewagaEfs
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qFEE TWIT TG A )

SHRI M. L. SONDHI: May I know
whether the Government is aware
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that Pakistan has an operational corps
which consists of two partis, one to
denigrate the Indian political system
and all Indian political parties and,
second, to suppress India’s rightful at-
titude to back up freedom within the
country and outside? May I know
specifically whether our publicity and
information seeks to protect all Indian
political parties against Pakistani pro-
paganda and whether our publicity
and information includes an  effort
to project issues like Pakhtoonistan
and freedom of East Pakistan?

SHRIMATI INDIRA GANDHI: We
do try to project a correct picture of
India abroad, but we do not interfere
in the internal affairs of other nations.

SHRI M. L. SONDHI: My question
has not been answered. For example,
if a slanderous attack is made on the
Jan Sangh or the SSP, does our Press
Attache or whoever it is counter it or
does he do so only when the Congress
Pal‘ty is attacked?

SHRIMATI  INDIRA
Officials do not belong to
parties, nor do they take
action.

GANDHI :
political
any such
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Enguiry into charges against former
Chief Minister of Bihar

*185. SHRI MOHAMMAD ISMAIL:
SHRI P. GOPALAN:
SHRI A. K. GOPALAN:
SHRI UMANATH:

Will the PRIME MINISTER be ple-
ased to state:

(a) whether the attention of the
PRIME MINISTER has been drawn
to the article by the former Governor
of Bihar published in the Hindustan
Times dated the 14th January, 1968
that the Prime Minister had ordered
a private enquiry to investigate the
charges levelled against Shri K. B.
Sahai, former Chief Minister, Bihar
through Shri G. S. Pathak, the then
Law Minister;

(b) if so, whether Shri Sahai re-
fused to show the files to Shri Pathak;
and

(c) the steps taken by Government
thereon?





